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[Prof. Madhu Dandavate] 
on other weaker sections and as a result of 
that, an atmosphere of teiror existed there. 
As if this was not suificicnt, at one stage, it 
was planned by some members that in one 
particular well from which the Harijans were 
drawing water, poisonous chemicals should be 
put into the water so that they could not use 
that water.

These things have appeared in the local 
press in Maharashtra viz, Lokasatta aud 
Maharashtra Ttmts. In the beginning, the 
Congressmen denied the charge but fortunately, 
day before yesterday only, a meeting of pro- 
minnent men of the village was hold. Thanks 
to the Maharashtra Times and Lokasatta they 
have published detailed leports of this meeting, 
where the Maharashtra Minister, Mr. Shanker 
Rao Patil, admitted that such a boycott did 
exist and he had requested the villages s to 
withdraw the boycott. He did say that persons 
connected with the Congress Party did pressu-
rise the Republican candidate to withdraw and 
ou his refusing, there was a social boycott of 
Harijans and that they had now withdrawn 
the social boycott.

I  would request the Government to make 
a detailed statement, I have repeatedly reques-
ted the Minister for Parliamentary Affairs 
that let us have a debate on the atrocities on 
Harijans and Adivasis. No such debate is 
being held. 1 would request on this occasion 
that some time should be found for a debate 
on the atrocities committed on the Harijans, 
Adivasis and other weaker sections.

12.35 hrs.

FINANCE BILL, l972*Contd.

MR. SPEAKER : Out of 10 hours we 
had taken 3*1/2 hours. So, we have about 6-1/2 
hours. Shri K. N. Tiwary was on his legs. 
He may continue his speech.

SHRI VAYALAR RAVI (ChirayinkH) : 
With your permission, may I make a submi-
ssion ?

MR. SPEAKER : Without notice ?
I  have allowed only those who came with 
notice.

SHRI VAYALAR RAVI : I want to 
know about what happened in the morning. 
The hon. Minister is here.

MR. SPEAKER : I will let you know at 
the proper time. Don't worry. I am more 
concerned.

Shii K N Tiwary,
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